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Revision of ration money of para military recruits

1934, DR. CHANDAN MITRA: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the ration money of the para military recruits has not been revised

for the last two years;
(by 1if so, the details thereofl along with the reasons therefor; and

(¢) the corrective steps taken by Government in the matter keeping in view that

the inflation and cost of living has shot up in a big way during the last two years?

THE MINISTER OF STATE IN THE MINISRTY OF HOME AFFIARS (SHRI
KIREN RIIIU): (a) to (c) The rates of Ration Money Allowance (RMA) to the
Central Armed Police Forces (CAPFs) are regularly revised based on the rates
approved by Ministry of Defence for Army personnel. Last revision in the rates of
RMA for the non-gazetted and gazetted personnel of CAPFs have been made vide
MHA order No. I1-27012/66/2008-PF.1 dated 25.07.2014 and 1.8.2014 by which the
rates of RMA have been enhanced from 3I67.55 (per head per day) to 38596 (per
head per day) for non-gazetted personnel and from I65.09 (per head per day) to
279.93 (per head per day) for gazetted officers with immediate effect. Copy of both
the orders ie. dated 2572014 and dated 1.8.2014 is available on Ministry of Home
Affairs web-site through the link wwwmhanic.in — Divisions of MHA — Police
Division-II — OTHERS.

States affected due to heavy rains and floods

T1935. SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it 1s a fact that several States were badly affected due to heavy

rains and floods during the past three years;

(b if so, the names of districts of each State which were worst-affected due
to floods during the said period;

(¢) whether any Central team has visited these affected areas;

(d) if so, the details of loss of life and property, crops, livestock, etc., as per
the report of the said team; and

(e) the amount of financial assistance extended by Government to each State

for relief and rehabilitation work?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIITU): (a) to (e) The details of the losses due to natural disasters
reported by the State Governments/Union Territories during the last three years are

given in the Statement-I (See below).

The concemed State Governments undertake relief operations in the wake of
natural disasters {rom the State Disaster Response Fund (SDRF) already placed at
their disposal in accordance with items and norms approved by the Government of
India. When the available resources are inadequate in the State, an additional assistance
is extended from the National Disaster Response Fund (NDRF) by following the
laid down procedure, which includes an assessment based on the spot field visit of
an Inter-Ministerial Central Team. The financial assistance is towards relief and not
for compensation of loss as suffered. With regard to the name of affected districts
of each State, it 1s mentioned that primarily responsibility for disaster management
rests with the States and this Ministry does not centrally maintain the district-wise/

disaster-wise information on damages.

State-wise details of the memoranda received by this Ministry and assistance

approved during the last three vears are given in the Statement-Il (See below).

Details of allocation and releases from SDRF and NDRF during the last three
years are given in the Statement-IIT.
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Statement-I1

Status of memoranda received from the State Govermments seeking additional
Central assistance from National Disaster Response Fund (NDRE)
during 2011-12 to 2013-14.

Sl State/ UT Assistance Status of approval of funds from
No. {(Calamity details) sought NDRF by High Level Committee
(% 1in crore) {(HLC)
1 2 3 4
1. Sikkim 284262 e 322751 crore from NDRF subject to
(earthquake the adjustment of 75% of the balance
Sept. 2011) available in the SDRF account for

instant calamity.

e 341.64 crore from Special Component
of NRDWP for repar of damaged
drinking water supply works.

¢ Payment of Air bills for airdropping
of essential supplies, based on actuals.

HLC held on 151211

2. West Bengal 525.05 e 39317 crore from NDRF subject to
(earthquake the adjustment of 75% of the balance
Sept. 2011) available in the SDRF account for

instant calamity.

e 310.00 crore from Special Component
of NRDWP

HLC held on 21.03.12.

3. Odisha 326537 e 3908.30 crore from NDRF subject to
(flood 2011) the adjustment of 75% of the balance
available in the SDRF account for
instant calamity.
o 310.00 crore from Special Component
of NRDWP.
¢ Payment of Air bills for airdropping
of essential supplies, based on actuals.
HLC held on 15.12.11.

4. Kerala 1427.24 e 322556 crore from NDRF subject to
(flood/ the adjustment of 75% of the balance
landslide 2011) available in the SDRF account for

instant calamity.
HLC held on 21.03.12.
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1 2 3 4
5. Uttar Pradesh 1458.37 o 3467.74 crore from NDRF subject to
(flood 2011) the adjustment of 75% of the balance

available in the SDRF account for in-
stant calamity.
HLC held on 21.03.12.

6. Himachal Pradesh £86.90 e 3119.75 crore from NDRF subject to
(flood/ landslide/ the adjustment of 75% of the balance
cloudburst 2011) available in the SDRF account for

instant calamity.

o 32462 crore from Special Component
of NRDWP

HLC held on 21.03.12.

7. Tamil Nadu 5237.01 e 3638.137 crore from NDRF subject to
(cyclonic storm the adjustment of 75% of the balance
“Thane” 2011} available in the SDRF account for in-

stant calamity.

o 312.24 crore from Special Component
of NRDWP

HLC held on 21.03.12.

8. Puducherry 2435.66 s 36968 crore from UT budget, MHA
(cyclonic storm HLC held on 21.03.12.

‘Thane” 2011)

9. Arunachal 722.04 e 3114.55 crore from NDRF subject to
Pradesh the adjustment of 75% of the balance
(flood/ available in the SDRF account for
landslides) instant calamity.

e 312.64 crore from Special Component
of NRDWP

HLC held on 12.09.12.

II-Memoranda received during 2012-13

1. Assam 3846.31 + 353657 crore from NDRF subject to
(flood/ landslide the adjustment of 75% of the balance
2012) available in the SDRF account for

instant calamity.
HLC held on 12.09.12.
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2 3 4

Uttarakhand 346.85 s 37276 crore [rom NDRF subject to
(cloudburst/ flash the adjustment of 75% of the balance
flood/ landslide available in the SDRF account for
2012) instant calamity.

HLC held on 13.03.13.
Sikkim 484.23 + 39376 crore from NDRF subject to
(landslide/ the adjustment of 75% of the balance
Flash Flood/ available 1n the SDRF account for
cloudburst) instant calamity.

¢ Air bill on actual basis.

HLC held on 13.03.13.
Kerala 143.54 + 35449 crore from NDRF subject to
(flood/ the adjustment of 75% of the balance
landslide 2012) available in the SDRF account for

instant calamity.

HLC held on 13.03.13.
Himachal Pradesh 963.53 s 311532 crore from NDRF subject to
(Flash Flood/ the adjustment of 75% of the balance
Landslide/ available in the SDRF account for
cloudburst-12) mstant calamity.

HLC held on 13.03.13.
Andhra Pradesh 3559.74 + 341712 crore from NDRF subject to
(cyclone the adjustment of 75% of the balance
‘Nilam’/flood-12) available in the SDRF account for

instant calamity.

HLC held on 13.03.13.

Arunachal Pradesh 2286.07

(flood/landslide
2012)

s 314743 crore from NDRF subject to
the adjustment of 75% of the balance
available in the SDRF account for
instant calamity.

+ 317.00 crore from special component
of NRDWP

HLC held on 08.05.13.
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1 2 3 4
8. Nagaland 167.57 ¢ 34414 crore from NDRF subject to
(flood/landslide the adjustment of 75% of the balance

2012)

available in the SDRF account for
instant calamity.

+ 3465 crore from special component of
NRDWP.
HLC held on 08.05.13.

IIT-Memoranda received during 2013-14

1.

T and K
(earthquake 1st
May, 2013)

Uttarakhand
(cloudburst/
flash Floods/
landslides 2013)

Kerala
(flood/ landslide
- 13)

609.33

1533.48

504.14

s 34274 crore [rom NDRF subject to
the adjustment of 75% of the balance
available in the SDRF account for
instant calamity.

s 3240 crore from Special Component
of NRDWPF.

HLC held on 04.07.13.

¢ I1187.87 crore from NDRF subject to
the adjustment of 90% of the balance
available in the SDRF account for
instant calamity.

+ 320.00 crore from Special Component
of NRDWPF.

HLC held on 21.08.13.

+ 39447 crore (39076 crore on
24-10-2013 + %3.71 cr. on 16-01-2014)
from NDRF subject to the adjustment
of 75% of the balance available in the
SDRF account for instant calamity.

+ 34.00 crore from special component of
NRDWP

HLC deferred the recommendation in

respect of roads and bridge on 24.10.13.

The 1ssue was reconsidered and decided by

HLC in its meeting held on 16.01.2014.
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2

3

4

Himachal Pradesh
(avalanches, flash
flood/ landslide/
cloudburst- 13)

Maharashtra
(flood-13)

Karnataka
(flood-13)

Odisha- (cyclone
‘Phailin’/ floods
-13)

Madhya Pradesh
(floods -13)

2101.06

2841.78

610.85

5832.50

575.19

s 324020 crore (39568 crore on
24-10-2013  + 14452 crore on
16-01-2014) from NDRF subject to
the adjustment of 90% of the balance
available in the SDRF account for
instant calamity.

s 312.00 crore from Special Component
of NRDWP.

e Air bills, as per actual, based on the
bills received from MoD.

HLC deferred the recommendation in

respect of roads and bridge on 24.10.13.

The 1ssue was reconsidered and decided

by HL.C in its meeting held on 16.01.2014

s 392198 crore from NDRF subject to
the adjustment of 75% of the balance
available in the SDRF account for

instant calamity.
HLC held on 24.10.13.

+ 315425 crore from NDRF subject to
the adjustment of 75% of the balance
available in the SDRF account for
instant calamity.

+ 34898 crore from Special Component
of NRDWPF.

HLC held on 16.01.14.

+ 393461 crore from NDRF subject to
the adjustment of 75% of the balance
available in the SDRF account for
instant calamity.

+ 31851 crore from Special Component
of NRDWPF.

HLC held on 16.01.14.

+ 3I388.75 crore from NDRF subject to
the adjustment of 75% of the balance
available in the SDRF account for
instant calamity.
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¢ Air bills, as per actual, based on the
bills received from MoD.
HLC held on 16.01.14.
9. Uttar Pradesh 3210.19 + 3230.06 crore from NDRF subject to
(floods -13) the adjustment of 75% of the balance
available in the SDRF account for
instant calamity.
HLC held on 19.03.14.

10. Arunachal Pradesh 1368.54 s 35617 crore from NDRF subject to
(floods/ the adjustment of 75% of the balance
landslides -13) available in the SDRF account for

instant calamity.

¢ 3500 crore from Special Component
of NRDWP.

HLC held on 19.03.14.

1. Andhra Pradesh 9370.49 + 377015 crore from NDRF subject to
(cyclone the adjustment of 75% of the balance
“Phailm’/ available in the SDRF account for
floods -13) instant disaster.

Distribution of assistance between
Telangana Andhra Pradesh
31283 cr. 45732 cr.
HLC held on 24.09.14.
12 Andhra Pradesh 383.74

(cyclone ‘Helan
and Leher’-13)

¢ I181.89 crore from NDRF subject to
the adjustment of 75% of the balance
available in the SDRF account for

instant disaster.

Distribution of assistance between
Telangana Andhra Pradesh
73.88 cr. 108.01 cr.
HLC held on 24.09.14.

NB. NRDWP stands for National Rural Drinking Water Programme.
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